FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
BRIGHT WESTECH SOLUTION PRIVATE LIMITED
RELEVANT PARTICULARS

1. |Name of corporate debtor BRIGHT WESTECH SOLUTION PRIVATE
LIMITED

2. |Date of incorporation of corporate debtor 1311212017

3. |Authority under which corporate debtor |Registrar of Companies- ROC Uttar Pradesh |

is incorporated / registered
4. |Corporate Identity No./ Limited-Liability U74993UP2017PTC099337
Identification—Ne- of corporate debtor
5. |Address of the registered office and principal |Regd. Office: 150/3, Daulatpur Pandeypur Near
office (if any) of corporate debtor Awas Vikash Park, Varanasi, Uttar Pradesh -221001
Other Office at which books of account is
maintained:

C-23, Sector-85, Noida, Gautam Buddha Nagar,
Uttar Pradesh-202140

6. |Insolvency commencement date in respect of |08 July 2026 (Copy of order received on 10 July

corporate debtor 2026)

7. |Estimated date of closure of insolvency 04 January 2027
resolution process

8. |Name and registration number of the Name: Sapan Mohan Garg
insolvency professional acting as interim IBBI Reg. No.: IBBI/IPA-002/IP-N00315/2017-
resolution professional 2018/10903

9. |Address and e-mail of the interim Address: D-54, First Floor, Defence Colony, New
resclution professional, as registered with  |Delhi 110024
the Board Email: sapan10@yahoo.com

10. |Address and e-mail to be used for Address: C-621, 6™ Floor, Tower C, IThum, Plot No.
correspondence with theinterim resolution A-40, Sector 62, Noida, UP - 201301
professional Email id: cirp.brightwestech@gmail.com

1. |Last date for submission of claims 24 July 2026

12. |Classes of creditors, if any, under clause (b) |Not Applicable
of sub-section (6A) of section 21, ascertained
by the interim resolution professional

13. |Names of Insolvency Professionals identified |Not Applicable
to act as Authorised Representative of
creditors in a class (Three names for each

class)

14. |(a) Relevant Forms and (a) Relevant Forms web link:
(b) Details of authorized representatives are | https://ibbi.gov.in/home/downloads
available at: (b)  NotApplicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
Corporate Insolvency Resolution Process of the BRIGHT WESTECH SOLUTION PRIVATE
LIMITED 08 July 2026 (Copy of order received on 10 July 2026).
The creditors of BRIGHT WESTECH SOLUTION PRIVATE LIMITED are hereby called upon to
submit their claims with proof on or before 24 July 2026 to the interim resolution professional at the
address mentioned againstentry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13
to actas authorised representative of the class [specify class]in Form CA.—Not Applicable
Submission of false or misleading proofs of claim shall attract penalties.
Sd/-
Thanks & Regards,
Sapan Mohan Garg
Interim Resolution Professional
In the matter of Bright Westech Solution Private Limited
Regn. No.: IBBI/IPA/-002/IP-N00315/2017-18/10903
Registered Address and email id with IBBI
D-54, 1st Floor, Defence Colony, New Delhi - 110024
Email Id: sapan10@yahoo.com;
Date: 11-07-2026 AFA valis up lo@3y1 -Dec-2026
Place: Delhi Process specific address for correspondence:
C- 621, 6th Floor, Tower C, [Thum, Plot No. A-40, Sector 62, Noida, UP - 201301
Email id for correspondence: cirp.brightwestech@gmail.com
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Main Branch Pilibhit, Kokara Building Puranaganj
Distt. Pilibhit-262001 (U.P.) India

EBank of Baroda [ e gty . s s

Notice of Possession (For Immovable Property/ies)

(As per Appendix IV read with rule 8(1) of the Security Interest (Enforcement) Rules, 2002)

Whereas, The undersigned being the Authorised Officer of the Bank of Bareda under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 {54 of 2002) and in exercise of
powers conferred under section 13 {12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued
Demand Notice dated mention below, calling upon the Borrower/guarantor/mortgagor detail mention below
to repay the amount mentioned in the notice together with further interest thereon at the contractual rate plus
costs, charges and expenses till date of payment within 60 days from the date of receipt of the said notice.

The Borrower having falled ta repay the amount, notice is hereby given to the Berrower and the Public in
general that the undersigned has taken possession of the property described herein below in exercise of powers
conferred on him under sub-section (4} of section 13 of the Act read with Rule B of the Security Interest

APPENDIX IV (See rule 8(1))

GRIHUM HOUSING FINANCE LIMITED

Registered Office: 6th Floor, B Building, Ganga Trueno, Lohegaon, Pune, Maharashtra 411014 (For Inmovable Property)

Whereas, the undersigned being the Authorised Officer of Grihum Housing Finance Limited herein after referred as Secured Creditor of the above Corporate/ Register office under the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter referred as the “said Act”) and in exercise of the powers conferred under Section 13 (12) of the said
Act read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a demand notice below dated calling upon the below Borrowers to repay the amount mentioned in the notice within 60
days from the date of receipt of the said notice.

The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the undersigned has taken possession of the property described herein below in
exercise of powers conferred on him/ her under Section 13 (4) of the said Act read with Rule 8 of the said rules of the Security Interest Enforcement Rules 2002 on this 6th Day of the July of the Year 2026.
The borrowers in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge of secured Creditor the amount
and interest thereon.

The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets. Details of Property taken in possession are herein below.

POSSESSION NOTICE

“"IMPORTANT™

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as aresult of
transactions with companies,
associations or individuals

Enforcement Rules, 2002. Date of symbalic possession mention below. ﬁr' BName @ Description of Property Ft'o:sestmn Dateofstatuforyl - Ay ount in Demand Notice (Rs.) advertising in its newspapers
; : , o/ Borrowers aken Date | Demand Notice or Publications. We therefore

The Borrower/Guarantors/Mortgagors in particular and the public in general is hereby cautioned not to deal | = RESHMA | All That Piece And Parcel Of House On Plot No-14-A, Built On Part Of Khasra No-350, Situated At Villege Malh- Loan No. HL00630100000005033014 recommend that readers
with the property and any dealings with the property/ies will be subject to the charge of Bank of Baroda, Main GAUTAM, | pur, Ward- Haidarganj, Tehsil & Distt Lucknow. Adm. Area 27.881 Sq. Mtr. Bounded By: East - House Of Ram Rs. 773312/- (Rupees Seven Lakh Seven- make necessary inquiries
Branch Pilibhit for an amount detail mention below and further interest therean at the contractual rate plus MUKESH | janki Sahu Which Is Sold Out By Poonam Gautam, West- House Of Mohd Yaseen, North - Khet Of Ram Saran, | gg/07/2026 | 09/10/2025 tc;)/Tlhree Thglusand ng?fog%g%ref TWG'?;‘; before sending any monies
costs, charges and expenses till date of payment. The Borrower's attentionis invited to provision of sub-section [ 8) gf%ﬁ'}n South- Road 15 Feet Wide. in?eﬁ;agég%? till the realizzt?onr?. W or entering into any

of zection 13 of the Act, in respect of time available, to redeem the secured assets. Description of the Immovable agreements with advertisers

Property charged to Bank of Baroda, name of the Borrower/guarantor/maortgagor, amount mention below.

Mame & Address
of the Borrower

Demand Notice Date
& Amount
{Possession Date

Details of
Mortgage Property

fGuarnator/Maortgagor

Demand Notice Date
03.02.2026

Rs 57,61,505.87/-
{Rupees Fifty Seven Lakh
Sixty One Thousand Five
Hundred Five and Eighty

seven Paisa only) +
Unapplied interest w.e.f.

1. | Borrower: M/s Lala Ram
Kumar Agarwal represented
by its Proprietor Ramesh
Kumar Agarwal

Address Mear laton Ka
Chauraha Pilibhit, Distt
Pilibhit Littar Pradesh 262001

Equitable Maortgage of Commercial
Property situated at Moh Bagh Gulsher
Khan Pargana Tehsil Distt Pilibhit
admeasuring area 28.71 59 Metre or
854, 86 5q feet in the name of Mr.
Ramesh Chandra acquired through
sale deed No 1682 registered on Dated

In any case if there is any difference between the contents of local language publication and English newspaper publication, the content, of the English newspaper

Date: 12.07.2026,

Place: LUCKNOW

language published in Financial Express shall be prevail
= CIIIXII  AUCTION SALE NOTICE
We understand your world

Thebormowers concemead and the public atlarge are herety mformed that apublic auchon of goid jewelleryormamenis pledged as security
in the loan accounts listad below (s proposed to be conductad. Thase items wena pledged by borrowers who have defaulted in regaying
their dues as per the terms of the executed Loan Agreements, despite rerminders issued by HOFC Bank Limibed (“the Bank") directing them
{0 clear their oufstanding amounts. The Bank had earier issued notices granting the bormowers seven (7] days’ time 1o repay the full
outsianding dues in their respactive loan acoounis. As tha bomowers fave faied 1o regularize their accounts, the Bank, inaxercise of its
nghts as pladges under 1he Loan Agreemant and applicabla law, has decided 1o enforce the pledge and procsed with he sale of the
pedged goid jewelenyomaments by way of public auction o recover the dues. The auction will be conducted at the branchies) menfioned

i . 26.10.1962 at Bahi No 1 Zild No 406
Proprietor: Ramesh Kumar 26.01. 2076 + Interest : i below from 9:30 a.m. onwards, i, for any reason, the auction of any pledged security cannot be conducted or complated on the scheduled
Agarwal =2 i Page no 180to 182 in 5R Office Pilibhit. diate, the Bank reserves the right o continue or reschadule the auction en any subseguent date and time without further notice,
Address: Near Jaton Ka reversal + legal other Boundaries of The property: SNo| LeanNo Bomower's Name Loan Amount Place of Auction (Branch Address) Auction Date
Chauraha Pilibhit, Distt| charges and expenses . East : House of Legal Heirs of Mr Puran| | [1  [4001007778 Afzal Ahmad 197500 | HDFC Bank Ltd., 4/58, Zero Road (Shiv Charanlal | 21-Jul-26
: minus amount recovere - : i 12 4000983113 Kamlesh Kurear Mau 140000 | Road), Chowk, Alfahabad, Afahabad, WHtar Pradesh | 11-Aeg-26
. Singh & Munna, West: Sadak Sarkari, . ry i
Pilibhit Uttar Pradesh 262001 after service of demand N 3 b §H M R h Chand 5:1 T4B29107 Ravl Kurmar Kushwaha A1000 Hi0a 11-Aug-26
Guarantor: Mr. Anuj Goel $/0 | oo dated 03-02-2026 | Orte.nop prAE Ramesn Lhands. | |4 (20605510 Rajesh Rurmar 167000 T -Juk7S
Mr. Ramesh Kumar Agarwal - JOUL-tiep O Mr Uniesh Lidndta {3 [ROmeNE | Ramesh Presingn 100000 | Lnee Bank Ltd., Bhomishres Cornpiax, 3, Kutchary | 217028
Kddrocs: ok P { Possession Date CERSAI-Id: 40006825571 |6 |4001341738 Shubham Mishra 46000 | b Gl Lines, Pratapgarh, Uttar Pradesh 230001 | 21920
e I o el 08.07.2026 |7 | M4123840 Rarm Awadh Yadav 44533 ! ! ' 21-Jul-26
Pilibhit Distt Pilibhit 262001 18 |4001021673 Rukhshana Bano 78900 11-Aug-26
—— _ la | 75674858 |  Rayi Pratap Singh 75800 11-Aug-26
Date: 08.07.2026 Place: Pilibhit Authorised Officer, Bank Of Baroda 10 | Te04205 Rizhabh Kurnar Mishta F9E000 HDFC Bank Ltd., Ground Floor, Raj Bhawan, 11-Aug-26
1 (4001211235 Manoj Kuman 134700 | Shankasgarh Kothi, Shankargarh, Dist - Allahabad, | 11-Aug-26
|12 | TEI01108 Akanksha Kesarwani 43500 | Uttar Pradesh., Shankargarh, Utlar Pradesh 212108 | 41-Aug-28
-‘-r 11 0
1 HOFC Bank Lid., 19, Gt B Nagar, Kareilly,
+ LEXIN  AUCTION SALE NOTICE || = e | o] PSR [
We understand your world w | Toorin | o omn | it P i S e SR 2
The borrewers concerned and the public at large are hereby informed that a public aecton of gold jeaelenyiomamenls pledged as secunty 15 | TEI04050 &rnif Vijay Yaday A78900 | menq il.-'laja Khas p:.a}..:'.lgmj LIKar Pradesh 2'12:“_13 11-Aug-26
in the foan acoownis listed below is proposed o be conducted, Thase items were pledged by bomowers who have defaulted in repaying | : ! 4
thair dues as per the larms of the exaculad Loan Agrasments, despita reminders issued by HDFC Bank Liméed (*the Bank”) directing them |16 | 75403739 Disha Pandey 1n3eon | HOFC Bank Ltd., Plot No 514, Transport Nagar, | oq_sue2
tor chear their oulstanding amounts. The Bank had eadier issued nolices granting the bomowers seven (7) days’ tme o repay the (ull | Commarcial Schame, Mundera, Prayagraj,UP-2 11011
outstanding dues in their respective loan accounts. As the borrowers have failed to regularize their accounts, the Bank, in exergise of its li7 | 75360487 Difiraj Kmar E4100 | HDFC Bank Ltd., Upper Ground Floor, Shakuntala | 11-Aug-26
rights-as pladgea under the Loan Agreament and applicable faw, has decided to enforce tha pledge and proceed with the sale of the 12 ?53':'55?[5 At Singh 64000 Tower, No— 227, Handia, Prayagraj, Uttar 1-Aug-26
pledged gold jpwellgryormaments by way of public auction lo recoverthe dues, The auction will be conducted at the branch{es) mentionad i 19 TE-E-EL'!-*E'E Dirai K 2 : B2R00 Pradesh 221503 11,'.'-, %
betow from 3:30 a2 m. onwards. I, for any reason, the auction of any pledged securily cannod be condected or compisted on fhe scheduled s '5? : I’-:rm : u;ﬁ;ah Gk . 'un.ug-za
datiz. the Bank resarves the right to continue or reschadule the auction on any subsequent date and time without further notice. ! : 1‘3'3* IRy Rlimad Trf'” '3: i U] HDFC E“’:: Lid., Pla'ﬂ’ﬁ_‘!'"‘”g!"a thaian. Kunda, ;1 ﬁ.lﬂ.E'E-
SNo| LoanNo Barrower's Name  ({Loan Amount] Place of Auction (Branch Address) Auction Date [£1_| Talideas Akt Rummar Tripath 78500 s :i::a' :I E E_r ?lﬁizgﬁuﬂna: ryem - &
HDFC Bank Ltd., Bhadi, Opposte Mahila Hospital, l22 | 75053061 Ashish Pandey #7000 Prayogre, Uar Pradsh - 201012 | 21:0ub5
1 4001273010 Sarvesh Kumar 83000 | Azamgarh Road, Shahganj, Disti, Jaunpur, Shahganj, | 11-Aug-26 L
IMtar Pradesh 223101 The auction shall be camed out slnctly on an “AS |S WHERE 15°, "A5 1S WHAT IS, and "WHATEVER THERE [5" basls, The Bank
2 |s0200051334 740 Amar \arma 30574565 | HOFC Bank Ltd.. D-30/2, A-1. Ganga Bagh Colony, | 11-Aug-26 makes no waranty o raprasentation, express or impbed, regarding the quality, punty, casatage, waight, or valuation of the pladged
Madan Mohan Malviya Marg Lanka, Varanasi, Uttar goid jewallenyiornaments.  Prospectiva bidders. are- solely responsible for inspecting and satisfying themselves regarding the
Pradesh 221005 condifion, purity, caratage, weight, and valuation of the pledged items prios fo placing their bids. Inspeclion wil be permitied 45 minutes
= o . ; 7 i before the auction, entirely at the bedders’ cost, sk, and discretion. By parlicipating in the auclion, bidders shafl be deemed to have
4000980829 Yivek Raj Srivasta S0700 | HDFC Bank Lt d Flaor, Ghitaipur Ch 11-Aug-26
» ! TR " Foad, ‘.f;:nﬁﬂdh';;uam LI:Ill'nlErw ﬁ;ﬂ;p:; g E;J;;é “g maependently mspected the pledged tems and to accept all associated rsks withcat any reliance on representations by the Bank, No
a A00A04174 v o 102000 | HDFC B F | 5 TR requesls for retumn, Eﬂfl;lhange. refund l;um:nens.alliun. oF canue'jalip-n will be entertamed after the sale has been concluded, All bids
e el J;Zﬁaﬂsgﬁaﬁgr{f Euh::ammg ?%dén?wﬂpﬁl c shall be subsect to 2 minimum reserve price determinad by the Bank in accordance with applicabile regulatory norms. The auction vaus
3 ! ! AR will ba based on the lower af: (a) the average closng prica of gald for the precading thirty (30) days, or (B the closing price of gold
ZEER St Yagbe NatBiny, Jounpur UP 222 151 published by the India Bullion and Jewellars Assoclation Lid. [IBJA) on the immediately precading day. The Bank relaing sole
= . 4 y uLil !.' | LI 5 F * i | 3 i
d 4000482231 Dirigsh Kumear Jaigwel 100800 grDuFEEIBa;:"Ii.Bld mﬂnﬁgﬁsiﬁi?aéi::ﬂiﬁ' 2H-lulE8 discration fo finaksa the reserve price and impese any addifional condiions as deemed necessary. Should any borrower repay the
ré’;"iﬂ Ballia LII:t-ar F‘ra-:iﬁﬁ i‘??EIEIG ' entire outstanding dues in accordance with ithe Losn Agreement before commeencemint of the auclion, the pledged gold
- ' ' F e pewelleryiormaments for that account may, at the Bank's discretion, be wathdrawn from the suclion without further notice. The auctian
& 4000743226 Om Prakash Mishea #0000 HEEC Bﬁ::ﬁ;::lj' Sﬁgu unu? ~5§§;£’;'ﬁr§?‘g§ﬁ'§"§pur 1-Aug-26 and any resulting sale shall remain subject to any further terms and conditions that the Bank, in its sole and abschule discretion, may
— : : _ s ' NT'I‘, : = mmpose, amend, or prescribe from fime to time. Please nole that the undersigned Authorized Officer of the Bank reserves the right to
T Far41445 Pritam Srivastava H%ﬂﬂ':l HDFC BE!‘IH l:!d’_. !'.I'IIIJI'IILIFIEII HI:_IUEE H: '!11 of GEIIEEI 21-Jul-26 postpone, adiourn, modify, suspend, or cancel the auction proceedings without prior natice and without assigning any reason, The
'E ?55932”9 AEMTI:IIJE .tl.l"lsarl jﬂlﬂﬂn NU 341 E|M1EL[I1I1I:?;!”F|'"EE§ ;:Iﬂlzﬁaifjrﬂ.;ruhﬂl 'H'h-adﬂh| 21r.._||.||'lEE .ﬁ.u|hl.‘#'-'!EE] Dmmr a|5n rasarves tl'IE ”5*'-' I HD:EF': or ijEEl an:'- hid':ﬁ:l In 'l'l'hlﬁe ar in Fﬂ-ﬂ and an-r- 5”'.--."- daclwl-l Ehr:l” b‘E‘ rII'IEI Sl'l'd
e THNE binding onalf particspants.
L 4M1T0Z35 ahrevanshi Jaizwal 192900 | HDFC Bank Ltd., Upper Ground Floor Survey No. -Jul- Date - 12.07.20 dl A A fhicar
10 4000974722 Astha Pandey 147000 | 7472, Vilage Maheshpur, Fargana Dehat Amanat, | 11-Aug-26 Plat:e- z Pmy&gl?aT 3 I:}:I;I:c ?.:Hi Eﬁ-,'
11 4001031727 Pushpendra Singh 137300 Tehsit Sadar, District Varanasi, UP - 221106 11-Aug-26 ;
12 4061144807 Ajay Kumar 267800 11-Aug-26
13 TEOT1530 Ravi Yaday 62400 HOFC Bank Lid,, Barauli Tehsi Badispur, Dist, 21-Jul-26 —1*..
14 76091146 Abhishek Kumar Yadav | 50300 | Jaunpur, Baraull, Udar Pradesh 222125 | 21-Jul-26 H DFC BANK
5 | 75993990 Ayushee Rakesh 360700 |HOFC Bank Ltd., Ground Floor, . Khasara No. 2386, | 21-JU1-26 L,. ol
16 75575217  |Chandra Shekhar Rajbha 24700 | Viage Pindara, Pargana Kol Asala, Viaranasi, 21-Jul-26 We understand your world
7 7 nar G ' 11-Aug- : . : : : "
: o AL fset Kumar Capta iU HOFG :am:ﬁdu; : Pr‘;ﬂ:lﬂh lﬁlr?ﬂﬁtrgﬁ? i Ve The borrowers concamad and the public at large are hereby informad that a public auction of gofd jewellaryiomaments pledged as zacurily
1B 25476005 Majimilah Khan 78000 | Khaaur Mo ;“,U. Bage ME:HD E'I D! ; n;;ﬂﬂz Anpra, | 11-Aug-26 in the loan accounts listed balow is proposed 1o be conducted. Thesa fems were pledged by bormowers who have defaulled in repaying
' : (Htar pradegh 1205 ' ' : their dues as par tha terms of the axeculed Loan Agreemants, despite raminders issuad by HDFC Bank Limited (*the Bank”) directing ham
10 &001337R51 7 aheer Abbas 118000 HDFC Bank Ltd., Ground Floor, C26 350 Ram 21-Jul-26 o clear their gubstanding amgunts, The Bank had earliar issted nodices granling the borrowers seven (7] days' ime 10 repay the full
20 4001014675 Aok Singh §9700 | Katora, Lahuraber, Varanasd, Utlar Pradesh 221001 | 11-Aug-26 outstanding dees In their respective loen socounts. As the bomowers have failed to requiarize their accounts, the Bank, in exercise of its
HDFC Bank Ltd. Ground Floor, New No 300Kz, righis as pledgee under the Loan Agreement and applicable law, has decided o enfores ihe pledge and proceed with the sale of fhe
21 TA13HTT Tei Bahadur B1600 |  Village Khajuri Tappa Upraudha, Pargana Kantit, 21-Jul-26 pledged goid jewesiery/omaments by way of public auction to recover the dues. The auction will be conducted at the brarchies) mentioned
2 4622008 Mahesh Kumar Jaiswal 23400 | Tehsil Latgan|, Distl- Mirzapur, Utlar Pradesh -231211 11- ":"”.QE.. balow from 530 AM onwards. IF, for any reason, the awction of any pledged sacurity cannot be conductad or completad on the scheduled
" HDFC Bank Ln:l Ground Flmr Shiv 41-A-1-B date, the Bank reservas the right to conbinue or reschedule the auction on any subseguent date and drme without further nolice.
3 11-40g-
2 | RENGraT e hapana Sngh il ﬁ;d::; E;r.m;aﬂ;:iﬁ:ﬁ ';;zihfcji;?:: ig-20 §MNo| Loan No Borrawer's Name Loan Amownd Place of Auction (Branch Address) Auction Date
24 | 7514834 ivek Kumar Singh 85000 Mahua Bagh, Ghazipur, UP 233001 | #1dulze 1 |4001102511 | Anas Son of Mushtak 2B300 | HOFC Bank Ltd., 165166, Gusainpura. Mangal | 21-Jul-28
75 | 4001016562 | Manizh Vishwakarma 140000 | HDFC Bank Ltd,, Jyob Tower, Sahadalpura, Maw | 23-Jul-26 2 | 75016145 Salman Khan 54000 | Krshna Complex, Manik Chowk, Jhansi, Uttar 11-fug-26
26 75972311 | Awaneesh Kumar Yaday| 157800 Nath Bhanjan, Uttar Pradesh 275102 11-Aug-26 3 | 75905025 Sachin Sahu 50500 Fradesh 284002 11-Aug-26
HDFC Bank Ltd., Khasra No 1514Ka, Village 4 |4001387199 Sarvesh Kumar 60400 | HDFC Bank Ltd.. 336, Taki Nagar, Unnac, Unnao, | 21-Jul-26
&7 79895815 Pradeep Kumar Patei 131000 Baragaon, Pargana Kolasala, Tehsil Pindra, 21-Jul-28 Vighwakarma Utlar Pradesh 208801
@ m
28 7593 T4BE Ayushes Rakesh Mishra 8700 Dist « Varanasi, Uttar Pradesh - 221204 21-Jul-26 5 aaraaT Ard Kumar 264600 | HDFC Bank Ltd., 814/1/2/3, Kafra Fateh Mamoor 21-Jul-26
|HDFC Bank Ltd., Mahboob Manzd, Phulpur Dehat, L B | 4000973840 | Mayank Kumar 132000 | Khan. Old Arya Kanpur Road, Etawah, Uttar Pradesh | 21-Jul-28
ig ;g;]ﬂrzgfg Muhama?ad TEIiI:I Ahmad El:ﬁl.'}ﬂ?:l} B Marg, Azamgarh, Phulpur, Ultar Pradesh 276204 1211-:UI-EEEE 7 | 4p011067s8 Ankit Mabesh Singh APEEO0 IGO0 11-Aug-26
J onu Led 20300 HOFC Bank Ltd., Saddupur, Chunar, Mirzapur, g | : OF: 14-Aun-26
31 | 4000896671 | Deepak Kumar Singh | 188700 Mirzagur, Uttar Pradesh 231304 11-Aug-26 L Mgty e ST i
¥ 78970450 Punam Dewi 215000 | HDFC Bank Ltd., Word No- 11, Sangay Magar Gt | £%-Jul-26 a + karpun r. House No -
33 | 4000290289 Maya Devi 75500 Road, Chanduall, Uttar F'ra!eﬁﬂ 22108 1-Aug-26 9 | 75638920 |  Oheerendra Kumar 49000 | Pathanpura, Orai Road, Rath Hamirpur, Utkar | 11-Aug-28
W | 75650648 | VivekKumar Sigh | 155000 | HDFC Bank Ltd,, Zamania Market College Road, | 21-Juk25 Fopdaeh 210431
16 | 4000742703 Avanish Singh 144000 | Mear, Zamania Railway Station, Zamania, Utlar | 21-Jul-26 10 | TE03B508 Dileep Singh 22500 | HDFC Bank Ltd., 126/96, Block-H, Gavind Nagar, | 11-Aug-26
36 | 4001302790 | MdAmankhan | 199600 | FPradesh2asid | 1-Augdf ol Bl
3 4001321224 Mohd Ashraf 167800 |HDFC Bank Ltd., 557/588, 5.M Plot No 3476, Mauja 21-Jul-26 HODFC Bank Ltd., Ground Floor, Mohalla Arya Magar,
18 4000911030 Divya Singh 105000 Chardasi, Mugaisaral, Utlar Pradesh 232101 29-Jul-26 1 | do0idasae | Udayvaer Singh 216000 | Tehsil- Ajimal, Dist, Auralya, Ultar Pradeesh 206121 | 11-Aug-26
HOFC Bank Ltd., House Mo 2473, Constructed On
I:| ¥ o I i o5 # - -~
38 | 74430876 | Krishana Chand Thwarl 33300 | Khasra No ?ﬂfa?-;frlg;g:hﬁégg Gyangur, Utar | 11-Aug-26 12 | 4001360582 Altaf Ahmad 101700 | HDFC Bank Ltd., Ground & First Floor, Shweta | 21-Jul28
40 75143591 Rahul Patal cani) | HOFC Bank Ltd., Opposite Krishi Bhawan, Village | 11-Aug-26 13" | 4000809308 | i i 106700 | Towe, 11!'.”25!—:5' E;,rfsg .Zggng?ﬁﬂl' v, | g
Nihi, Belzisa; Azamgarn Varanasi Road, Azamgarh ' i =
Uttar Pradesh 276001 14 | 75343311 Prashant Singh 56000 | HDFC Bank Ltd.. Ground Floor, A5 , Anand Puram | 21-Jul-26
; . ; i L i P D Magar Dest Unnao, Uttar Pradesh 206801
Jotanas],. | Fradech 20100 HDFC Bank Ltd., Ground Floor, House No. 61,
4z 75044400 Aniruddh Singh 253300 | HDFG Bank Lid., F_’r:nuse Mo srw:g-E-z. Maurya: | 21-Jul-26 15 | 4001329956 | Amar Deep Yaday q73000 | Jawahar Road, Brathana, Disit- Etawah, Uttar 11-Aug-28
43 THIGOGE4 Divakar Kumar Pandey rrang | Vibar, Opp. Pahariya Mandi, Pahariya Sarnah, 1-hug-26 Pradesh 206242
ke oL 16 | 75690796 Sudip Hu 27100 | HDFC Bank Ltd., H No. 110, Arazi No.362 Jarauli, | 21-Jul-26
: iy Kurnar ali, ~Jui-
44 4001021876 Durgesh Singh 158700 Hﬂgﬂhia;k?‘tatd..r rlfgg'ar E.mm.gﬂﬂgf; .1 1. {,?_}rlﬁ:gw PR 5 e e R et
okiheal, Naga m, varanas:, UP-22 3000 - —_— - mmrr e - o ——
45 | 74dnnzez Oarieh Anavar 56500 | HDFC Bank Lid., Municipal Mo 92084, Mohalla | 21-Jul-26 17| rat04291 Subhash Chandra 301000 | HDFC Bank Ltd., Rail Mandi, Jaswant Nagar, Dist | 11-Aug-26
s = ’ i ] i
8 | 75157155 Vinay Jaiswal 87500 |  Moorpur Butat, Aziz Magar, Dist - Azamgarh, 11-Aug-26 Etawah, UP. Jeswanl Nagar, Ltar Pradesh 206245
47 4001206414 Jameal Ahrnad 71700 Mubarakpur, Uitar Pradash 276404 11-Aug-26 18 | 4001392881 l Devendra Kurmar 431400 | HDFC Bank Lid., House No 24178, Bazaar Kala, | 11-Aug-26
45 | 4000985356 Krili Srivastava 117000 F1-Jul-26 19 |4001387725 Devendra Kumar a57500 | Pargana & Tehsi ﬁ“'bb’ﬂmﬂu- Dist. - Kannauj, Uttar | 11-Aug-26
40 | 4000882286 | Rajkumar Raumar SO0 | o o o | 1HAUG28 a0 | 78101406 Anoop Singh 144300 ea i) 11-ig-26
50 75264480 Rueni Kumari 15000 d « FTOMESEE ND 104, P asra - 99.Jul-26 T
51 A00090TESE R dhl E: §EAON0 Mo 22060, Tad Ke Cawd, Dalt Bash, South 11-Aug-26 HOFC Bank Ltd., Upper Gfd Floar, Hl..l!'lll,’.lpdl Na
adhe Shyam VR | otiertsan. Pargana Badahar, Telsi - Robertsgan] ug 21 | 758B4T06 Anmol Gupla 122000 | 171, Mohalla Allzhpur, Saidikhel. Shahjahanpur 21-Jul-26
52 | 4001085052 Rajat Kumsar Pandey 85500 sl - Sonbhadsa Uttar Pradesh 231216 11-Aug-26 Road, Shahabad. Dist. Hardod, Untar Pradesh 241124
53 4000696656 Rajat Kumar Pandey 83000 o 11-Aug-26 HDFC Bank Ltd. Ground Floar. Chota Raman
B4 | 4000180202 |Mishrdal Son of Lakshman 67000 11-Aug-26 bl o ~ e (o :
55 | 4001470024 | RajstKumarPondey | 60000 H-Aug 26 22 | 74229816 | Bhagesrath Nethuram | 33000 | Charhar, Opposde Government Gis nter Cobege. | 11-Aug-25
e ’, | = f . 0¥ >
56 4001010951 Vinita Srivastava ST al0 | 1-Aug-26 Uttar Pradesh 210421
HDFC Bank Ltd., Saraila Road, Word MoS, Mear
T TROGTEST Hasim Khan 115000 | Bank Of Borada, Dildar Nagar , Ghazipur, Ghazipur, | 29-Jul-26 23 | 7530927 Pravesn Singh Gaur BODGD S[}Fﬁﬂﬁ?i’"mﬂr "':;3'1' Hm%'ql}:brnﬂ:lﬁt; Nearr Eﬁ:r 21-Jul-25
Uttar Pradesh 232326 A
] 74236536 Aul Kurrar Singh o800 HOFC Bank Lid,, Unit Mo.1, Plol Mo 154724, 11-P.|.|5|-EE :
Magboal Alam Road, Varanas Trade Center, as | 7ReTiI0D Aniall & sieang | TDFC Bank Lid, 78a Panchayat ampus, Near |, Aig-28
Varanasi, Uttar Pradash 221002 W el | Vikas Bhavan, Fatehgarh, Famukhabad , Uitar
59 | 7BO450RD Seets Jaiwal 702800 | HDFC Bank Ltd., Ward No.8, Housa No. 101, Mear | 11-Aug-26 Frilesl, P, LILH. Fiadesh 400001
Abhay "‘E"UGE’:EE?QEEDE:";::GFE;’"J- Mirzagur, The auction shall be caried out siriclly on an “AS 15 WHERE IS", “AS IS WHAT 1", and “WHATEVER THERE 15" basis. The Bank makes

The auction shall be carried out siriclly on an "AS 15 WHERE 157, "AS 1S WHAT 15", and "WHATEVER THERE 15" basis. The Bank
makes no warranty of represeniation, express or implied, regarding the- guality, panty, caratage, weight, or valuabon of the pledged
gold jewellery/omaments. Prospective bidders are solely responsible for inspecting and safisfying themselves reganding the
condition, purity, caralage, weight, and valuation ofthe pledged items prior fo placing their bids, Inspechon will be permitted 25 minutes
before the auchion, entirely at the bidders' cost, risk, and discrebion, By participaling ir the aucton, bidders shall be deemed fo have
independently inspecied the pledged items and to accept all asseciated risks without any reliance on representations. by the Bank. Mo
requests for retwmn, exchange, refund, compensabion, or cancellation will be enfertained after the =ale has been concluded. All bids
shall be subject o a minimum reserve price determined by the Bank in accordance with applicable regulatory nosms. The auction value
will be based on the bower of; (a) the average closing price of gofd for the preceding thiry (310 days. or (b) the closing price of gold
published by the India Bullion and Jewellers Associafion Ltd. (IBJA} on the immedialely precading day. The Bank retains sole
discrefion to finalise the resarve price and impose any additonal conditions-as deemed necessary. Should any borrower repay the
entirg - outstanding dees inaccordance with the Loan Agresment before commencemeant of the auction, the pledged gold
jewederyomaments for that accaunt may, at the Bank's discration, be withdrawn from theé auction without further notice. The auction
and any resulting sale shall remain subjact to any further lerms and conditions that tha Bank. in its sole and absolute discration, may
imposa, amend, or prescriba from lima 1o time. Please nota that the undersigned Authorized Officer of the Bank reserves the right to
postpone, adjoum, modify, suspend, or cancel the auction procaedings without prior notice and without assigning any reason. The
Authorized Officer atso raserves tha nghl 1o accept or repect any bid(s), in whale or In part, and any such decision shall be final and
binding on all parficipants.

Crate ; 12.07. 2026
Placoe : Varanasi

Sdi- Authorized Officer,
HOFC BANK LTD.

no warranty or representation, exprass-or implied, regarding the quality, purily, caralage, weight, or valuatioh of the pledged gold
jewellervomaments. Prospective bidders ane sobely responsible for inspecting and satisfying themsetves regarding ihe condifion, purity
caratage, weight and waleation of the pledged tems prior o placing their bids. Inspecion will be permitted 45 mnuies befores the auchion
antiraly at the bidders' cost, risk, and discration. By participating in the auction, bidders shall be deemed o have independently mspecied
the phedged ilems and bo accepl all assaciated rsks withoul any relfance on representations by the Bank. Mo requests for relum,
axchange, refund; compensation; or cancellation will be entertained after the sale-has been concluded. Al bids shall be subject to.a
minimum reserve price defermined by the Bank in accordance with applicable regulatory norms. The auction vakes will be based on the
lower of: (&) the average closing prce of goid for the preceding thirty (30) days. or (b) the closing price of godd publishad by the India Bullion
and Jewellars Association Lid, (I8JA) on the immediately preceding day, The Bank retains sola discretion to finakse the reserve prce and
impasa any additenal conditions as deamed nacessary. Showld any borrower repay (the entve aulstanding dues in acoardance with the
Loan Agreement before commencament of the auction, the pledged gold jewelleryormamenis for thal account may, at the Bank's
discrebion, be wilhdrewn from the auction wilhout further nolice, The aucion and any resulting sele shall remain subject to any furiher
terms and conditions that the Bank, inits sole and abisolule discretion, may impose, amend, or prescribe from time fo fime. Pleass nole that
the undersignad Authorized Cfficer of the Bank reserves the rght to postpone, adjiourn, modify. suspend, or cancel the: auction
proceedings wilhoul pror nofice and withaut assagning any reason. The Authorized Officer also resenves ihe right fo acoept or rejact any
bid{s}, in whobe orin part. and any such decision shall be final and binding on all participants.

or otherwise acting on an
advertisement in any

Sd/- Authorised Officer,
manner whatsoever.

Grihum Housing Finance Limited

HINDUJA HOUSING FINANCE LIMITED
e i Regiciensd eifice at 27-A, Developed [ndustrial Extate, Guindy,

HOUSIMG Firaamce  Ghennai - G00 832, Tamd Nade. E-mall | auction@hindujahousinglinance.cam
CONTACT NOS: RLM - BRAJESH A¥ASTHI 39153 01BE5; RAM - HARISH YADAY 70604 11785,
ZRM - RAKESH GUPTA $5739 25255; CLM - RAVI 99580 43581
POSSESSI0N NOTICE (For immaovable property)

Whereas the undersigned beag he Authopzed Offices of the HINDUJA HOUSING FINAMCE LIMITED
under Seclitization and Reconstroction of Financial Assets and Enforcement of Secunty Interest
Bk, 2002 (Mo, 3 ol 2002 and in exarcise of pewers conlermad under section 13012) read with Rule 3
of the Security Interest (Enforcement) Rales, 20482 issued a derand natice was (ssued on the dates
mierfioned acains! dach acoaent dnd slabad hervirafer caling wupan the borower (harginafles 1he
borrgwer and guaraniors are collectvely referred To as-the *the Borrowers") to repay the amount
within 60 days from the dade of receipt of said notice, The bormewers having fafed to repay the
amouril, nedice |s ereby given to the borrewer and the peslic in peneral that the undersigned Ras
faken possession of the property described berein below in exercize of powsrs conferredon him
uneler sub-setion 4ol section 13 of Act read with rule 8 of ha Secuty Inlerest Eflorcement Rules,
2002 onthis the dates mentioned againsteach account. The bormowerquaranios in pastic ular and the
putic in general is hanaby cautaned not b ded with tha proparty and anmy dealing with iha propsary
will b subject to the change of the HINDUJA HOUSING FIRANCE LIMITED for an reount and future
inferest & the condrachesl rate on the aforesssd amount togethar with incidental axpenses, costs,
charges, eie. therean, The borrowers attention is invited to provisions of sub-section {8) af secticn
13af the Ack, in respect of time available, to redeem the secured asssls

Accoent Number, Name of the Barrowers & Addrazs Poszession Datle:
DL/DLE/DLSD/A000001423. 1. Mr. Pramod Kumar 2. Mrs. Manisha - Jul-26
Devi. Vilage Shakpur Fagola, Post Phagotadistricl Hapur, Uttar RUUENBRRET
Pradesh - 245101, | NPA Dale: 06-Apr-26 | Schedule of the Properly R EIRVTETETTLT
[complete property address wilh Susrvey/Khasta/Plol No. ele, as per 14-Apr-26 &
1|Sale Deed): Frechold Residential Double Storied House, Area ECRENERTE
Meazuring 310 5. Yards, .e., 259.28 $q. Meters, Out ol Khasra Ho, SEEERORESLT S
49, Situated &1 Vilage Shahpor, Fagauta, Pargana Dazna, Tehsil Dhavlana, District Hapur,
Uttar Pradesh.. Boundaries:- East: Rasta 7 Feel Wide West: Property of Ishwarpal/ Rasta 11
Feet Wide Horth: Rasta 11 Feet Wide South: Howse of Dmpal Singh

()

10-Jul-26
14-Apr-26 &

OL/GRC/GARLYADIOODOMT2. 1. Wi Mandj Tomar 2. Mrs. Sunila
Sunita, 581, Dhivro Moh. Kzslala Kasmabad Ghaziabad Uiar Pradesh 4 Rigdf
- 245304. | MPA Date: 06-Apr-26| Schedule of the Property SRR
| (complete property address with Survey/Khasra/Plot Ne. elc, as per B e S
sale Deed): Frechold Residential House Singie Storey Houze of land area measuring 100 Sq.
Yards ie. B3.64 50 Meders, out of Khasra No, 654, Situated in Village Kastia, Kasmabad,
Pargana, Tehsil & Distl. Hapur, Ustar Pradesh,. Boundaries:- Easl; Howse of Rahol West:
House of Shyam Singh North: 4 Ft. wide Road South: House of Pawan

10-Jul-26
14-Apr-26 &

OLMMAMNGR ADDDODT 215. 1. Mr. Maubmmad Nadim 2. Mrs. Shakin
Nadim. 1397, Damul &hita, Bandda Pafli Hapur, Uitar Pradash - 245101 & o
H.NO. 276, Matlarsa Sadat Palice Station Kobwali Hapur Tehsil & District CE SR LTI £l

Hapur Utar Pradesh - 245101, | NPA Date: 06-Apr-26| Schedule of the SRR ! s

Property {complete property address with Survey/KhasraPiol No. elo, & per Sale Deed): Freshold
Residential House measiring area 120 5q. Y or say 100,35 5q. WL, Part of Khasea no. 18061 M.,
situated in Mohaiia Kolka Mewatlyan Hapur, Pragna, Tehsil, Dist. Hagur. UF. Boundaries:- East: 10
. Wide Road, West: House of Babu Morth: House of Tahir Soath: House of Anees

1 Juil-26
14-Apr-26 &

DL/MMAYVEEN/ADDODOOT3E, 1. Mr, Gauray Kumar Bamal 2, Mrs,
Poonam Posnam. Hosdarpur Garhl Post Hapur, District Hapur Uttar =
Pradesh 245101, | NPA Date: D6-Apr-26 J‘ Schedule of the Praperty _P-_=.~' ﬂlngr};;j.::-i-i
!r.:mrngl‘1 property address with Survey/Khasra/Plod No, sic, a5 per BRI LS 1S

4| 5ale Deed): Freehold Residential House measuring area 252 5q. Yds., L.e. 210.77 sq. meter
Out of Khasra No. 794, sibuabed al Village Hoshadaarpur Garhi, Fargarla and Tehzil and Dizdt,
Hapur, U.E, Boundaries:- East: Rasta Private Approx 15 Feel Wide West: House of Mr. Harpal
Singh and Singhari Horth: House of Mr. Sudesh Kumar South: Rasta 15 Feel. Wide

BLGNR/GNRN/ADOODDOSSS. 1. Mr. Narender Singh 2, Mrs. Alka 10 Jul-26
Rani. RZH - 73, Gali Mo 2 Raj Magar Part -2, Pakam Colony South West PR N
Delhi, Dethi - 110077 | NPA Date: 06-Apr-26| Schedule of the JELESRESUIETE
Property (complete property Address With Survey/khasea/plot po, SEEERURES RS
5| Elc, A% Per Sale Deed): Freehold Residential Built Single Slorey House, Having Nagar Palika
Na. Hup/w-871085, Built On Plot No. 13, Area Measuring 101,33 Sq. Yards Le. 84.75 5q. Meter,
Out Of Khasra Mo 683, Sitwated Al Mohalla Shivgarhi Hapur, Near Panchsheel School, Pargana
And Tehzil And District, Hapur, URar Pradesh-245101. Baundaries:- Easl: Vacant Plol, Wesk:
Howse 01 Manjeet. Korth: Dther Proepriy. South: Road 10 FE Wide.

Place: Uitar Pradesh  Date: 127072028 04, Autherised Offces- HINDUJA HOUSING FINANCE LIMITED

@p TATA CAPITAL HOUSING FINANCE LTD

Reqd. Office: 11th Floor, Tower A, Paninsula Business Park, Ganpatrao Kadam

TATA yarg Lower Parel, Mumbai-400013,

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

[As per Appendix IV read with rube 8{1) of the Security Interest Enforcement Rules, 2002)

Whereas, the undersagmed teing the Authonzed Cfficar of the TATA Capital Housing
Finance Limitad., urder the Securifization and Reconsfruction of Financial Assats and
Enforcement of Secunty Interest Act, 2002 and in exercise of powers conferred under
gachon 13(12) resd with rule 2 of the Security Intersst |Enforcement) Rules, 2002, Issued &
demand notices as mamtioned below calling vpon the Barrowess 1o repay the amount
memtioned in the notica withan 6 days from the data of the said notice,

The borrowar, having failed to repay the amount, nofice is haraby given to the borrower, in
particular and the public, in general, that the undersigned has taken possassion of the
property descnbed heresn below in exercise of powers conferred on him under section
1314 of the said Act read with rule 8 of the said Rules.

The borrower, in particular, and the public in general, are heraby caulioned not to dea with
the property and any dealings with the properly will be subjec! lo the charge of the TATA
Capiltal Housing Finance Limited, for an amount refered to below along wilh interest
thereon and penalinterest, changes, costs atc. from-date mentionad Delow.

The bomower's attention is invited to provisions of sub- section (B) of Section 13 of the Act,
in respect of ime available, to redeem the secured assets.

[Loan | Name of Obligors)l Amount as per Dateof
Account] Legal Heir{s)/ Legal Demand Notice Possession
Ne. Representative(s)

TCHHFO [Mr. Chaitu Prasad | Rs. 18,50,131/- (Rupess Eighteen | 09.07.2026
3470001 | {Borrower) and Mrs, | Lakh Fifty Thousand One Hundred |
0000850 | Sanjivani Devi (Co- | Thiy One Only} cutstanding as on

d Borrower) 14.08.2024

Description of Secured Assets/immovable Properties: All that Piece & Parcels of
Resdential House Builtup on Plat Mo. 81, Admeasuring 800 Sa. Ft. i.e. 74,349 Sq. Mirs.,
Compased n Khasra No. 1TB5(S5A) Min, Binor, Pargana Bijnor, Tehsil Sarmjini Nagar,
District Lucknow — 226002 [Littar Pradesh), along with common amanities as menlicnad in
sabe Deed, Boundaries: East - Plot No. 83, Wesi - Road 25" Wida, Morth - Plod No. 20,
South -PlotMNo. 92

Date; - 12/07/2026
Place; - Lucknow, Uttar Pradesh

Sdi- Authorised Officer,
For Tata Capital Housing Finance Limited

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation &6 of the Insolvency and Bankruptcy Board of India
[Insalvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
BRIGHT WESTECH SOLUTION PRIVATE LIMITED

RELEVANT PARTICULARS
(1 |Nerme of corporaie dablor BRIGHT WESTECH SOLUTION PRIVATE
| LIMITED
12 |Dete o incarperalion of comprale debiod 111EIE 1'."

3 Anll'r.rq- under  which comporate d-r:ll:lr
| i ineciporaled | regslened

4 Earpl:,r.aH Iedentit ¥ MaJ LI—'.I-I.IIIU-l...-I-bII-I.!.I
||derahtahon-Peo Ol LoFporats deblof
|Address of (he regisbered olfice and prindpal
|oMipa (ianyl ol comorabe debior

Rnglm'lr m"'“'1m|1;|r'|r'5 ROC Uikar Pradash |

LI FAGe B0 PP T OO T

=0

Regd. Cffice. 9503, Daulksipur Pandesypur Rear
Awas Vikash Ferk. Vararss!, Uitsr Pradesh -22001
Cher Office af which books of account is
fnalelaired:

C-E3 Sactor-80, Nowda, Gautam Boddha Magar,
Uiiar Pradesh202120

08 by 2038 { Copy of oroor recard o T Jay

[ [Insabeercy commancemant dabe in respact of

| |corperate debie il
T [|Estmated dale of closure ol irscleancy 04 January 2027
re-e:.lulr:m ErolEss

Name é.‘:]xr.'-.‘l-:n.:lnlliu:'g
IEBi Reg. Mo BENPA-HEMP-HOG31S2017-

- h.'rnc and  regsiradon nurer of e
|inecévancy prodecsional acing s infanm

I rsciution prodessional 2ITRMEGE
% lAddress and e-mail of the nenm Sepdress. -84, First Floor, Dedancs Golomy, Naw
jresolution professional a5 regisiend valh Delhl 110029

| ltheBoard
100 | Acddness s e-resil Lo b usesd Far
Il::lI'I'BSnl:l'.l'lJ-l?ll'llil‘El with B ndersm rasoLson
{prafessional
111 lLest dabs for subrmisson of clakms
12 |Ciasess of creckbors, iF ary, uhdar clause (b
|of sub=snction |B&) of saclian 21, aspesiained
by ther inmlerim resciulidn professionsl
13 |Marnesof Insolvengy Professorals iderghied
oA a8 Authoriaed Faprasaimiative ol
{Erediters Ba cfass | Thee namas for each

Emai: sapaniDfiyahoo.com

Addrega’ T-521, @™ Flocs, Fower O, [Thuss, Plol Ma.
A-40 Seclor B2, Nolda, UF - 201310

Erma id; dmp binghtwesinchiE gmail com

28 Ry 2026

Mot Appicahks

Hol Aomficahie

{class

14 lia} Relewani Forms and |a)  Refeyant Forms wab linic
|} Defxlsalaulhohzed representatives sre |hitps:\ibb govinhome'downlaads
1avBEakde gl () Peod Applcaiie

Modica i by given thal th Mafioral Company Law Tribunal has oodened he commencamant of a
Coeporate Insohency Resolution Process af the BRIGHT WESTECH SOLUTION PRIVATE
LISMITED B8 Juby 2026 [(Copy olarder racaived on 10 Juby 2028).
The creditors of BRMGHT WESTECH SOLUTION PRIVATE LIMITED are harsby cilad upon 1o
submil thisr cl@ma with proeal on of bedone 34 July 2026 ta the inlerim resolilion prafassiona al the
eddrass mantioned agamst entry Mo, 10.
Thea hinancial credilcrs shall submil thair claims with proal by @lecinomnc meansonhy &l othar credilonz
miay sumil the claams with proafn person, by post or by elecinonic means,
Afirancal cradbor belanging 1o a clazs, ag lsled against the entry No. 12, shall indicate its chelca of
guthonsed repiresentative from amang the thrae inselvency professionals fsted agales] enfry Na 13
bo act as aulharisad represantatva of the oass [spacify ciass] in Farm CA - Not Applicabde
Submission of false or misleading proofs of claim shall atiract panalties.
=
Thanks & Regards,
Sapan Mohan Garg
Inferim Resalution Prolessional
In the matter of Bright Westach Solution Private Limited
Regn. Mo.: IBEVIPALMIIP-NODETS2017-18/10940]
Registered Address and email |d with IBEI
D-54_ 121 Floar. Defance Colony, Mew Delkd - 190024
Email ! sapan10Gyaheo.com;

Date: 11-07-2025 AFA valid up to 31-Dec-2026

Date ; 12.07.2026 Sdi- Authorized Officer, Place: Delhi Process specliic address for comespondence:
Place : Kanpur HDFC BANK LTD. - 621, Bth Floor, Tower C, IThum, Pial No. A-40, Sector B2, Maida, UP - 201301
Email i lor correspandence: :up.hngr.h.eatem@_l_r;n'ail.mm
epaper.financi alexpress.cnnb ® e N -
ew Delhi o® ©
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SOUTHERN RAILWAY

(Torga (HmT=T)

femur,

qRT o A 3R I 3R 3 foae, U gE faga Senfrar/am=y/fmior/afior
IAA/TER, FI=TE-600008, Frfafaa st & fau s-ffaer smba wa €1

TER, 912 )

. 9. frfaar gt = w1 AW
1 E-HQ-CN-EOT09- |39 HiE & Wead § Iad giagmEl ol ol
2026-27 IS HA 3R Mufd FA F 39T W, <fam
feieR: 08.07.2026. | ¥@d F WG Hed & AR (THEN) WIH &
fafir=T Tl R ¥ e Wier diet Red @
FREFEEA |
2 E-HQ-CN-EOT10- | 3geny wire & wiemw @ Y@@ gfasAl &1 St
2026-27 I F AR R w F IR 9, <R
feich: 08.072026. |3y % Wt Wew ¥ AW (SmuWT)
WA & I vl ) ®he dier et
faed =1 ST
qul g N Iraty 240 fe= 240 ot
®E P A AN % 13,78,37,539/- | R 26,89,18,769.50/~
faferer wid @t @rE % 34,810/- R 34,810/~
gAY T qior (FuwEr) % 10,68,000/- 2 5,34,000/-
fAfaer 57 e =t fafr ok www 17.08.2026 Tq 17.08.2026 e
15.00 & 15.00 &
fafeer ge =t fafar ik = 17.08.2026 UG 17.08.2026 T
15.30 & 15.30 &
quf fIaR0T www.ireps.gov.in T @I ST ekl & |
30 ger fog@ gt fmion,

IfUT I, THR, T=E - 600008

T TP, ST HrEeS
Wi | 39, 1 0 9, e’ g9 & U,

@ ¥ /) Canara Bank
Hem-arer Ug, wikEe

Hesl e [T 13(4)] (A Fufd & faw)
S ot foia uREafast & gfayfaesor v gafmior qen gfagfa feq gerda sifufrem,
2002 (2002 <1 ffEms4 ) (5 30 oe "ifufaa" a1 T ®) & Adid
e o siftrpd SRt % w9 H e wfawfa feq wad= fem, 2002 % % frm 3 &
T Ui R 13(12) & AT YT VAT 1 TANT HIA gU TR F Tk T
T fEiE 19.06.2025 SR X FOTUR! AR/ eehehal Sl fomen <, aa o
S I 3R A AE W, §F A TR AA F @ B I I bt 9 iy F 60
foAl & offaR = # aftfa Tfr Tadie fafer 02.05.2018 1 %, 12,38,497.21/- (¥0d
TRE G 3TSAT TR IR W Tqad 3T 3ohi 98 W) a2 Y9 <A1, dieehteli
TS, JfiTeR @, AT, Y[eehl 37 o YA i o fag 3% fdw feam o)
SRR AREY/Sehehdl Sth AR T YA HA H fIhet 18, 37d: TAgan ROreReh
ARE/sieehehd! 3R M SHaT 1 giad feran s € fF 7 ge =t afaee
Al T fiTE R WIRd e, WieAsi® H. HRPL03-001022-2026 3R
diamEed 4. CRM-161-2026 fodish 11.02.2026) & RO ¥, IH AHE!
ffTTm T URT 14 & qed T e afRee @ 9 TE vt 3R 3% el %
from 8 & ded, Fe Relier sifas St gfem = ==l = aftfa Fufa @1 i weet
@ fon T 3TR S/ 3191 08 TS 2026 I HRT Sk o UIghd AR A TEETAeRT
=1 Ay fear 21
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Thunder in Kashi skies as IAF

Plantation
Drive

rehearses for Air Force Day

amo Ghat Turns
High-Security
Zone For A Day

Rajeev.Dikshit
@timesofindia.com

Kashi echoed with the deafe-
ingroarof fighterjetsonSa-
trday as the Indian Air For-
e (IAF) conducted a rehear-
1 for its proposed Air Force
Day Ay-pastscheduled in Oct,
The thunderous sound of
hree fighteraircraftdrew re-
idents out of their homes
nd onto rooftops, while
undreds paused on roads
nd ghats o watch the
perform manveuvres ac
he city’s skyline. The exer-

Sanjay Gupta

IAF personnel during the drive

on Oct 25. Simultaneously,
TAF personnel monitored the
operation from the helipad
area at Namo Ghat, which
was converted intoa high-se-
curity zone for the duration
of theexercise.

Even before the fighter
Jets entered the city's atrspa-
ce, Namo Ghat Phase 11, whe-
re amulti-helicopter landing
facility has been developed,
had been sealed off. TAF offi-

cials reached the site early o
monitor therchearsalandas.
sess logistical and security
arrangements for the propo-
sed event. Public movement
towards the Phase [Tarea was
temporarily restricted
Theattention of residents
wasdrawnby the thunderous
roarof theaireraft overhead.
People at markets, roadsides
and public places, as well as
those who rushed o rooftops
from their homes, watched in
awe as the three fighter jets
flew in different formations
over thecity. Th

commenton the exercise. For
the proposed Ny-past in Oct, a
grandstand for senior IAF of-
ficers, dignitaries and other
officials is expected to be set
up at Namo Ghat. Thousands
of spectatorsarelikely toline
the ghat steps and the sandy
bankson the opposite side of
the Ganga across an estima-
ted eight-kilometre strefch to
witness theaerial display.

Preparationsfor the event
havebeen underway for seve-
ralmonths.

Earlier this year, resi-
dents noticed | aeti-

nerated excitement not only
in Varanasi but also in near-
by rural areas, where the so-
und of the ajreraft could be
heard. Many residents recor-
ded videos and photographs
of the jets on their mobile
phanes.

However, officials from
the IAF and the local admini-
stration did not officially

vity by the [AF's Central Air
Command at Namao Ghat, in-
cluding the landing of Air
Foree helicoptersand inspec-
tions of the expansive plat-
form at Namo Ghat Phase [1,
which is managed by Varana-
i Smart City Limited, to as-
sess its suitability for opera-
tionaland spectator arrange-
ments.

po_- Varanasi: A 59-yearald lahou-
= Zrer waskilled after the dome of

neady -yearold Kali temp-
eollapsed inan unexpected di-
reetion during its demolition
under a roadwidening project
umanqa]Upadh\-ayaNa-

des to prevent psople from app-
maching the demolition site.
When the temple's dome collap-
sed, a large portion of the strue-
ture fell inan unexpected direc-
tion, burying him under the de-
bris. Taking serious note of the

—gar (formerly’
Z=Friday. The incident prompted

Land mafia, P 11

Sthedistrictadministration toor-
—der a probe to asoertain the cau-
of the accident and fix re-
“sponsibility

The labourer; Baldev Yadav

vas deployed near the barrica

incident. distr Cl

rushed to the spot. Chandanli
Superintendent  of  Police
Akash Patel said on Sanday
that the body has been ';enl I'm

that led to the tragedy. “No one
found negligent will be spared,”
he said, adding that all possible
avenues were being explored to
ensure maximum financial as-
sistance for the deceased labou-
rer's Bamily.

Following a preliminary in-
quiry, PWD executive engineer
Rajesh Kumar, who is supervi-
sing the road widening project,
said all necessary safety measu-

postmartem

i

necessary legal action was he
ing initiated.

SDM Rajiv Mohan Saxena
said a joint team of distriet ad-
ministration officials has been
oconstituted to investigate and
determine the eircumstances

theold Kali templeafer its idols
were shifted o a newly const-
ructed temple on July 8. Aceor-
dingtohim, Yadav had been sta-
tioned near the barricades to
stop anyone from entering the
danger zone during the demoli-

tion. However, as the temple's
dome and upper structure col-
lapsed, they broke into several
pieees, and Yadav was trapped
beneath the debris. He was im-
mediately rescued and rushed
tohospital,

0n 12™ July, 2026 - A Record
N\ 35 Crore Saplings to be pianted

<

Aviral Dhara
Plantation

Along
riverbanks

Mission
Chhaya
Plantation along
roadsides and in
public places

Expressway
Plantation
Along

Varanasi: With the objective
of ensuring safe, hygienic and
high-guality catering services
for passengers, Varanasi divi-
sional railway manager of
NER, Ashish .Iam_ conducted
an inspection of the pantry car
of the Banaras-Hadapsar (Pu-

ne) Amrit Bharat Express
alotg with senior divisional
commercial manager Prashas-
i Srivastava and senior super-
visors, on Saturday.

The pantry car operated by
IRCTC was thoroughly exami-
ned for storage of food items,

functioning of refrigerators,
drinking water purification sy-
stem, cleanliness of kilchen
utensils, food preparation equ-
ipment, sanitation arrange
‘ments and compliance with fo-
od safety standards.
Jaindirected lhnpa.ntry car

NER DRM inspects pantry car of Banaras-Hadapsar Amrit Bharat Express

anliness and food quality Thi
DRM said providing clean, safi
amd quality food to passengers
is among top priorities of th
railways and instructed that
hygiene. quality and sanitation
standards must be followed
stricly at every stage of food
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structures, including temples - ]
Particular

and a mosque, are being reloea-
ted or remaoved as part of the
project to widen theGT Road in-
1o a sixlane highway from Pa-
day; on the Varanasi border, to
Chakia Crossing. The iconic
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Prayagraj, July 12, 2010,

unbeligvable comel f
It was on this day that

of Power Minister Nandi's

odds. Long before enterin
politics, Nandi started his

business on the footpaths

the IGU, his wife, Abhilas

eventually entered active
electoral debut, she scrip

as a day of immense tragedy,
extraordinary courage, and an

remote-controlled RDX explosion rocked
the Bahadurganj area, sending
shockwaves far beyond the district and
deep into the corridors of power in Uttar
=| Pradesh. The prime target of

meticulously planned assassination
atternpt was the state's then Cabinet

inister, Nand Gopal Gupta ‘Nandi'.

From Sidewalk Vendor to the Corridors

remains etched

a high-intensity,

life story reads

like a classic script of triumph against all

g the high-stakes world of
career on the streets,

working as a pavement vendor and running a micro-

of Prayagraj. Driven by

sheer willpower and relentiess hard work, he
consistently broke through socioeconemic barriers.

Crisis to Leadership :

The Rise of Abhilasha Gupta 'Nandi’

While Minister Nandi was battling for survival in

ha Gupta 'Nandi', stepped

up with extraordinary fortitude. She single-handedly
managed the medical crisis, stood vigil at the
hospital, and cared for their three very young
_- children at home—emerging as a symbol of
immense maternal and personal strength.

Driven by public demand and a desire to continue
her husband's legacy of public service, she

politics. In a spectacular
ted history in the Prayagra)

municipal elections, sweeping all 80 wards to

= become the Mayor of Prayagraj a position she held
| for two consecutive terms, accelerating the city's
infrastructure and urban development.

Defying Destiny: The Extraordinary Journey of UP Cabinet Minister

NAND GOPAL GUPTA 'NANDF

From a Deadly RDX Blast to Spearheading Industrial Growth

PRAYAGRAJ; Time moves

| relentiessly, but certain dates leave an
indelible mark on the pages of history. For

= the political and social landscape of

= A Hero's Welcome: Upon his recovery and return
to Prayagraj, the public culting across community
lines welcomed him back like a living legend.

» The Business Champion: Rising from the
grassroots, Nandi has established himself as the
undisputed leader of Uttar Pradesh’'s mercantile
(Vaishya) and industrial community.

The Day Destiny Was Challenged :
THE ASSASSINATION ATTEMPT

On the fateful moming of July 12, 2010, keeping
up with his daily spiritual routine, Minister Nandi was
walking through a narrow alley in Bahadurganj
toward the Manckamna Purti Shiv Mandir to perform
a ritual water offering (Jalabhishek). Unbeknownst to
his security detail, an RDX-laden scooter was
parked strategically in the narrow lane. As the
minister approached, the bomb was detonaled via a
remote control. The explosion was catastrophic, its
deafening sound reverberating across the city. While
the minister miraculously survived, the attack
claimed the lives of a dedicated security officer and
a senior journalist. Nandi was rushed to the hospital

Champion of Small Traders As he grew in
business, Nandi quickly found his calling as a fiery
advocate for the undarprivileged, small
shopkeepers, and victimized traders. He launched a
fierce crusade against local syndicates, extortionists,
and criminals who harassed small businessmen.
This grassroots activism skyrocketed his popularity
among the mercantile class.

A Spectacular Political Debut

Riding on a massive wave of public support,
Nandi formally entered active politics in 2007.
Gontesting the high-profile Prayagraj City (South)
assembly seat, he pulled off a stunning victory by
defeating seasoned political heavyweights.
Recognizing his immense popularity and merit, the
leadership immediately appointed him a Cabinet
Minister in his very first tarm as an MLA

The July 11

State-wide Wave of Gratitude :
The bond between Minister Mandi and the business |

world is deep and emotional. Every year on July 11

(the eve of the blast anniversary), the Vaishya :
community, industrial associations, and top '

corporate leaders orchestrate a massive state-wide

campaign. Massive Rudrabhishek rituals are 1

performed simultaneously across major Shiva
temples in all 75 districts of UP to offer prayers to
Lord Mahakal for Nandi's long life. This spiritual
wave is accompanied by large-scale social welfare |
drives, including mega blood donation camps, tree |
plantation drives, and high-profile seminars therned |
'From Courage to Struggle’ where the state's

industrial driving force unites 1o honer Nandi's =
9 + securing the event a prominent entry in the '

indomitable spirit.

. life, Minister Nandi celebrates July 12 every year as

+ scale of this celebration has achieved global
+ recognition; one such annual gathering saw an

in critical condition, his body riddled with severe

The Global Phenomenon of |
'PUNARPRAPT JANMAMAHOTSAV’

Viewing his survival as a divine second lease on

“Punarprapt Janmamahetsav” (The Festival of ]
Rebirth). The day kicks off with a grand Rudrabhishek |
and a massive community feast (Bhandara) at the !
very same Manokamna Purti Shiv Mandir in :
Bahadurganj. The event has tumed into a massive :
annual convergence, drawing top political stalwarts :
from across the country, international dignitaries, and |

| hundreds of thousands of ordinary citizens who bring |

unique, artistic tokens of affection for the leader. The |

unprecedented tumout of over 200,000 people,

. prestigious World Book of Records. :

STod e z-ﬁ'lﬁlﬂa? LIVE

EIB@0 e /nandiguptabjp
#NandiReBirth12July
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DR'VINE upus SPOTLIGHT
INDUSTRIAL RENAISSANCE
& Inspiring Gen Z

Today, Nand Gopal Gupta 'Nandi' is widely recognized
as the most influential voice of the Vaishya (mercantile)
and industrial community across Uttar Pradesh. His
focus has consistently been on structural reforms,
resolving traders’ grievances, and fostering a pro
business environment.
Aaghaaz (2017):
A massive convention in Prayagraj that saw lakhs
of traders declaring their absolute faith in his
leadership.
Aaghaaz-2(2022)
Held in Kanpur, this mega-summit consolidated
his pan-UP influence, drawing trade
representatives from all 75 districts and over 30
major industrial organizations.
Currently, Nandi serves as the cablnel Minister for
Industrial D
Investment Promotion, and Nﬂl Affairs in the
CM Yogi Adityanath led government, anchoring Uttar
Pradesh's multi-billion dollar drive toward
industrialization.

INSPIRING GEN Z
THE 'SAHAS SAMMAN'

INITIATIVE

To ensure that the younger generation draws
inspiration from Nandi's journey of resilisnce, the UP
Vaishya Samaj, led by President Ajay Kesari, hosts
the annual 'Sahas Samman’ creative competitions.
The Digital Leap :
Aligning with modern tech trends, a new 'Video
Message Contest' has been introduced this year
alongside traditional slogan writing, painting, and
essay competitions.
Mega Rewards:
To incentivize young talent, winners are awarded
high-value prizes, including Electric (EV)
Scooters, Laptops, Tablets, Smariphones, and
exclusive academic scholarships.

Nandl Seva Sangathan :

Where There is Pain, There is Service
Post-recovery, Nandi founded the Nandi Seva
Sangathan, now a vibrant force of over 100,000
volunteers. Under this, the “Maa Ki Rasoi” initiative
serves fresh meals at 09 in Prayagraj Medical
College, helping hundreds daily. The NandiHelp
Portal provides swift aid to those in distress.
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